1/128955/2022

HP STATE POLLUTION CONTROL BOARD,

BELOW BCS, PHASE-III, NEW SHIMIA

No. HPPCB/ OA No. 31/2022 /- [

Dated: /'S ~ O({‘, %%2/‘

From: The Member Secretary

To /
*~The Registrar General,

Hon’ble National Green Tribunal, Copernicus Marg,
New Delhi

Subject:- Compliance of order dated 31-01-2022
passed in OA No. 31/2022 titled Rajinder
SinghV/s State of HP & Ors. SR

Sir, :
Kindly refer to the afore-cited matter wherein the
applicant alleged dumping of muck and chocking of barsati Nalla by
Sh. Dhani Ram R/o. village Himmatpur Dabli, Solan causing damage
to the agricultural land /crops of the applicant and Hon’ble NGT vide
order dated 31-1-2022 passed the following directions:-

7n”

........ 3. Having regard to the seriousness of the
allegations, we form a joint committee of State PCB, Depar'tment'of
Irrigation & Flood Control, State of Himachal Pradesh and District
Magistrate, Solan, Himachal Pradesh to look into the grievance. The
State PCB will be the Nodal agency for coordination and compliance.
The joint Committee may meet within one month and undertake site
visit and look into the grievance. Factual and action taken report may
be furnished within three months before the Ld. Registrar General,
NGT, Delhi by e-mail at judicial-ngt@gov.in preferably in the form of
searchable PDF/ OCR Support PDF and not in the form of Image PDF
and, if necessary, he may put the matter before the Benclg for
necessary directions. The application stands disposed of................
In compliance to afore-cited order dated 31—01-2022,
the Joint Committee comprising of Sub-Divisional Magistrate Solan,
Executive Engineer, HP Jal Shakti Vibhag Solan, Assistant
Environmental Engineer, HPSPCB Parwanoo inspected the site on 17-
3-2022 alorigwith Up-Pradhan (Gram Panchayat Chewa) and village
Revenue Officer, Barog and the complainant. The copy of detailed



/12895572022

joint report received from the Deputy Commissioner Solan is annexed
as Annexure-A which may kindly be placed on record please.

: Signed by Apoorv Devgan
- (Encl. as above) : Date: 12-04-2022 15:58:35

Apoorv Devgan (IAS)

Member Secretary

HPSPCB Shimla



Annexure-A

No. Acctts.(LFA)O.A. No. 31/2022- 4BLLL
OFFICE OF THE DEPUTY COMMISSIONER, DISTRICT SOLAN, H.P.

Date:- 2—4-Zg
To 1/
N The Member Secretary,

"HP State Pollution Control Board, Shimla.

Subject:- Joint Inspection report in compliance of order dated
31.01.2022 passed by the Hon’ble NGT in OA No. 31/2022
titled Rajinder Singh versus State of HP and ors.

Sir,

Kindly refer to your office letter number PCB/(DL-310)/0A

No. 31/2022-16247-50 dated 10.02.2022 on the subject cited above.

In this regard, joint inspection was conducted on 17.03.2022
under the Chairmanship of Sub-Divisional Magistrate on behalf of undersigned
along with other committee members with regard to the illegal dumping of muck

and filling up and choking of Barsati Nallah by one Shri Dhani Ram R/o Village

L, ;‘\\ Himmatpur Dabli, District Solan.
AN

EFollowing outcome has been found during the visit at the site:-

Shri Dhani Ram R/o Village Himmatpur Dabli had dumped the muck
generated from the construction work of link road from PWD road to his own
house at his own land which is adjacent to Barsati Nallah. Some portion of
the muck rolled down to the said Nallah which was removed by Shri Dhani
Ram as per the site inspection report submitted by Panchayat Pradhan
Chewa dated 21.06.2021.

2. The bank of Nallah was reclaimed by Shri Dhani Ram in June 2021 with
reference to the directions issued by the department concerned. Further Shri
Dhani Ram also provided protection wall at the place where link road is
connected to PWD road and plantation activity was also carried out for
stabilization of loose soil. No road width was found affected during the
course of inspection.

Flow path of the Nallah was not found choked.

Muck and debris was not found in the agriculture land and no traces of
flooding to the mentioned agriculture land was observed and the same was
verified from the owner of the adjacent agriculture land, Village Revenue
Officer and from local Panchayat representatives who were present during
the course of the inspection.

The copy of joint inspection report is being sent herewith for your kind information

and further necessary action.

Yours faithfully,

é
/
(KritlEa Kulhari) IAS,

Deputy Commissioner,
Solan, Distt. Solan, HP. @
Phone No. 01792-220656
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OFFICE OF THE SUB DIVISIONAL
MAGISTRATE, SOLAN DISTRICT SOLAN (H.P.)

Ot
No. SDM/SLN/B88/2022- 1\ LY Dated: 29| = 2] 2.9
To,

e Deputy Commissioner,
Solan, District Solan (H.P.)

RN

Sub: Compliance of order dated 311.2022 passed by the Hon’ble NGT in
OA No. 31/2022 titled as Rajinder Singh Vs. State of H.P,

Madam,
Please refer to your office letter No. Acctts.(LFA) O.A No. 31/2022-

38170 dated 21.02.2022, on the subject cited above.

In this context, it is submitted that a joint inspection was conducted on
dated 17.03.2022 under the chairmanship of undersigned. Please find enclosed
herewith the details inspection report along with photographs for your kind perusal
and necessary action please.

Encls: As above.

(Ajay Kyma d&‘;{ge IAS
SYFIORTL R
S%@%ﬂ.@ﬂﬂgm& Lilan (HP")
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H.P. STATE POLLUTION CONTROL BOA

SCF-6, 7, 8, Sec-4, Parwanoo, Distt. Solan (H.P.) 173220
Telefax- 01792-234081, Website: hitp://hppeb.nic.in/

No. PCB/RO Pwn/Complaint File/2021- 2 44 ¢ Dated: 26. o3 2029

To
The Sub Divisional Magistrate,
Distt. Solan H.P.

Subject: Joint inspection report in Compliance of Order dated 31.01.2022 passed
by the Hom’ble NGT in OA No. 31/2022 titled Rajinder Singh V/s
HPSPCB & Ors. thereof

Sir,

This is in reference to letter received form worthy Deputy Commissioner Solan
vide letter No. Accetts. (LFA)O.A. No. 31/2022-38170 dated 21.02.2022. In this context. the
joint inspection of the site was conducted on dated 17.03.2022 and inspection report is

enclosed herewith for kind reference and further necessary action please.

Submitted for favor of kind information please.

Encls: As Above Yours Faithfully,

nans)

Er. Hradeep Moudgil
Astt. ﬁnvno amental Engineer
IHlb PCB Parwanoo
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This is in reference to the order dated 31.01.2022 passed by the Hon’ble NGT in above cited
matter, related to illegal dumping of muck and filling up and choking of Barsati Nallah by
one Sh. Dhani Ram R/o village Himmatpur Dabli, Distt. Solan, H.P. causing damage to the
agriculture land and crops of the applicant. In this regard a three-member Joint Committee
was constituted by the Hon’ble NGT comprising H.P. State Pollution Control Board,
Department of Irrigation and Flood Control, H.P. and District Magistrate Solan. Further the
site was inspected by the committee constituted by District Magistrate Solan under the
Chairmanship of the undersigned on dated 17™ March 2022 along with other stakeholders as
directed by the District Magistrate Solan vide letter No. Acctts. (LFA)O.A. No. 31/2022-38170
dated 21.02.2022 (Annexure-1). All the committee members were present on the spot along
with the complainant, Village Revenue Officer, and representatives of Gram Panchayat

Chewa. (Copy of attendance sheet attached Annexure-II)

The detailed inspection of the site under reference was conducted and it was observed
that Sh. Dhani Ram R/o Vill. Himmatpur Dabli had dumped the muck generated from the
construction work of link road from PWD road to his own house at his own land which is
adjacent to Barsati Nallah. Some portion of the muck rolled down to the said Nallah which
was removed by Sh. Dhani Ram as per the site inspection report submitted by Panchayat

Pradhan Chewa dated 21.06.2021 (Copy of report attached Annexure-1IL).

The bank of the Nallah was reclaimed by Sh. Dhani Ram in June 2021 with reference
to the directions issued by the department concerned. Further Sh. Dhani Ram alsc provided
protection wall at the place where link road is connected to PWD road & plantation activity

was also carried out for stabilization of loose soil.

The site was also inspected by HPSPCB on dated 22.06.2021 and dumping activities
were verified and also some reclamation work done at the site was also found. During
inspection the flow path of the Nallah was not found obstructed. However HPSPCB had
issued directions to all the agencies concerned to take appropriate actions (Photographs of

the site on dated 22.06.2021 is attached at Annexure-IV).

The committee constituted by :“istrict Magistrate Solan inspected the - on dated

21.02.2022 and following observations were made:

’% ﬁ é\ww\ Sub, DT nnt Manintrate

Solan, Disit. oo .
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i.  Site where muck generated from construction of link road was found cleared and also
protection work in form of retaining wall has also been provided. No road width was found
affected during the course of inspection (Photograph P/1 & P/2).

ii.  Flow path of the Nallah was not found choked. (Photographs P/3 to P/6).

iii.  Muck and debris was not found in the agriculture land and no traces of flooding to the
mentioned agriculture land was observed and the same was verified from the owner of the
adjacent agriculture land, Village Revenue Officer and from local Panchayat Representatives

who were present during the course of the inspection.

Sub. aﬁ’Mﬂgw i b M -
Sub- Dl@l@i@ﬂ&l%&lé%ﬁte Dlstt SOlan H.P. Executive E»x@ﬁ&; HP JSV Div. Solan

4

9 o ;j //;;—*g«;ﬁ}ig*// \\\& e
Villa

Assistgnt Env1r0n1 ntal Engineer,'} ?PrWém Panchayat e Revenue Officer,
HPSP{B, R.O. Parwanoo Chewa, Distt. Solan H.P.  Barog, Distt. Solan H.P.

12/23
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= S .{WWZWMM
Sﬁvﬁf L

Hon’ble NGT Matter

Most Immediate/ Time Bound
No. Acctts.(LFA)O.A No. 31/2022- a@\yp '

OFFICE OF THE DEPUTY COMMISSIONER,DISTRICT SOLAN.
- Date:- 1. 9. &Gg}&

The Sub-Divisional Mégistmte,
Solan, District Solan, HP.

Subject:- Compliance of order dated 311.2022passed by the Hon’ble
NGT in OA no 31/2022 tilted Rajinder Singh vs State.

On the above noted subject, I am to invite your kind attention
towards the letter number PCB/(DL-310)/OA No. 31/2022-16247-50 dated
10.02.2022 as received from the Member Secretary, HP State Pollution Control
Board, Shimla along with the copy of order dated 31.01.2022 passed by the Hon’ble
NGT in the Original Application No. 31/2022 w.r.t. the illegal dumping of muck and
filling up /chocking of barsati Nallas by Shri Dhani Ram R/o Village Himmatpur
Dabli, Solan. It is causing damage to the agricultural land and crops of the
applicants, ,

In this regard, the Hon’ble NGT vide its order dated 31.01.2022, has
formed a Joint Committee of State PCB, Department of Irrigation and Flood Control,
State of HP and District Magistrate, Solan to look into the grievance. The State PCB
will be the Nodal Agency for coordination and compliance. The Joint Committee may
meet within one month and undertake site visit and look into the grievance. Factual
and action taken report may be furnished within three months before Hon’ble NGT,

In this regard, Regional Officer, HPSPCB, Parwanoo has been
nominated as representative of the HPSPCB in the site inspection of Joint Committee
and the undersigned has been requested to fix an early date of this purpose.

Therefore, you are directed, to represent this office for this purpose
and submit joint inspection report within 20 days so that the same could be sent to

the State Pollution Control Board, Shimla for further necessary action in this regard.

Yours faithfully,

(Kritika Kﬁhwi) 148,

Deputy Commissioner,
@7’(‘/ Seolan, Distt. Solan, HP.

Phone No. 01792«22065%3

Endst. No. as above © . 3110 Dated] .February, 2022.
Copy to the following:- 7 . ' ‘ ‘ ‘
[y The Member Secretary, HP State Pollution Control Board, Shimla for
information pleasc. o X ( .
2. The Superintending Engineer, Jal Shakti Vibhag, Solan to appoint his

representative with SDM, Solan for this purpose.
;/ .
(Kritika Kulhari) IAS,
@{Q Deputy Commissioner,
"~ Solan, Distt. Solan, HPé@
Phone No. 01792-22065
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Annexure-I1
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Annexure-III
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Annexure-I11
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Anpexure-IV

Photographs of June-2021 At the time of complaint received

Reclaimation Work Done at Nallah Open Flow path and no obstruction in flow path




21/23
PCB-E007/9/2022-LEGAL SECTION-STATE POLLUTION CONTROL BOARD

465566/2022/LEGAL SECTION

Photographs of action taken at that time

u Photogra im_ — R

_Ph—oto graph P/2
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Photographs of Present Status. During the course of inspection Dated 17.03.2022

Photograph P/3 Photograph P/4
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